MR. SPEAKER: The difficulty 1s,
statement  you
wanted to raise the matter regarding
the arrest of 35 kisans, who were
protesting against the sugarcane poli-
cy of the Government
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PROF. P. G, MAVALANKAR: It is

a very serious matter, You kindly ask
the Minister to make a statement.

MR. SPEAKER: Mr. Shyammandan
Mashra.
(v) CHANGEs MADE IN WARRANT OF
PRECEDENCE.,

SHRI SHYAMNANDAN MISHRA
(Begusarai): Sir. under Rule 377, 1



